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(i) Fresh permits and 
renewals for every 
quarter. 

(ii) Duplicates. 
(iii) Fresh permits and 

renew. Is valid only 
for the day of 
issue. 

(II) MobIle C'on,s,' 
(il F.e,h re;mits and 

I enewa Is for every 
qUlrter. 

(.i) Duplicates. 

Rs. 

]8 eacb 

]00 
]5 

nhe above reduced rates "ill be subject 
to the levy of the existmg sUf<harge of 
5°/0-> 

CdCUllu " 
The exisling charges ]e\iBhle at the Port 

of Calcutta for permits for lorries and car'S 
elc. have been in force since ]967 nnd the.e 
ha. been DO recent revision in these rates. 

(c) The increases at Bombay were 
effected as a part of the measures taken by 
the B"mbay Port Trust to cover the antici-
pated deficit for ]970·71. 
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Stahblng or Shrl K K Dulla of Oae-mlD 
Commission Inv{·"ll/ating Into ("ommuaal 

Il;nts in C"I,.lbasa (Bihar) 

·291. SHRIMATI SUSHILA 
GOPALAN: 

SHRI K. RAMANI : 
SHRI GANESH GHOSH: 
SHRI K ANIRUDHAN : 

Will the Minister O. HOME AFFAIRS 
be pleased to s'ate : 

(al whether it i. a racl that Shri K. K. 
Dulta. \\"h:> has been appointed by Govern-
ment 8S ~·  CommiSSion 10 investipte 
into the re:ent cI,mmunal riots in Chaibass, 
B,har. had been ,'abbed by so"'e miscreant. 
in Ranchi on Ihe lOch July. 197 J ; 

(b) whether any action had been takeD 
against the as"iailant'i ; 

Icl if S0. the d·.'ca·I, thereof: and 
(d) ir nat. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) Yes, Sir: 
the incident took ploce in the evenlog or 
9th July, 1970 

(b) to Cd). The casc reg ide red by tbe 
police i. being investigated accorring to la .... 
Three of the four alleged assallaDts have beea 
arrested. 

IndlaD DcltK8tioa to World Yoatb 
",scmbl)' 

·292. SHRI LATAFAT ALI KHAN: 
SHRI C. JANARDHANAN : 

Will ~ Minister of EDUCATION 
AND YOUTH SERVICES be plcaseJ to 
.tate: 

(8) whether India hal lent a deleption 




